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...(Interruptions)
MR. SPEAKER: Please go back to your seats.
...(Interruptions)

MR. SPEAKER: Please go back to your seats. There is a Business Advisory Committee meeting at 4.30 p.m. today.
We will take up this issue in the BAC meeting.

...(Interruptions)

MR. SPEAKER: | will allow the issue to be discussed. | will give a proper opportunity to you, Shri Yerrannaidu.
Please go back to your seats.

...(Interruptions)

MR. SPEAKER: Shri Nitish Kumar to make a Statement. Mr. Minister, please make your Statement. You can go
ahead with your Statement.



